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18.03.2021   Learned Counsel for the Applicant submits that in spite of 

service of Notice on Respondent as to why proceedings of contempt should 

not be initiated, none has appeared.  

 The learned Counsel for the Applicant submits that he will address the 

Court with regard to the further steps to be taken and procedure to be 

adopted.  

 List the Contempt Case on 1st April, 2021.  
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      Member (Judicial) 
 

 

[Dr. Alok Srivastava] 

Member (Technical)  
rs/md 


